__Hon’ble Smt. iﬁtihliﬁ_,
Hon'ble Shri szg.“ai'”

= e B e :

*“'Snft ?)xptfkoy | '/o‘ﬁri Subroto Roif‘m = 5

e -

Shri p.sziiSSE} S/0 late Shri R.C. Kapoor

-

ABoth C/o Data Prooessing Contre N §.§. 0.
“Department of Statistics, Ministry of Pianning
- Hans !hawan;;Nex*&elhi;ilOOOZ), 4

- Shri Narayan Chandra Dass,

S/o0 iate Sh. Lail Mohan Dass,
Cloaiheﬁﬁirectur. w5 R
Dattw?:natxsiaggﬂiiépion N.8.S8.0.
Ministry of Planning, GLT Road,
Bara Nagar, -

- Calcutta.

... Applicants.
By Advocate Mrs. Shyamla Pappu, Sr. Counsel with
Shri Pramod Kumar & Shri R, Krishnamurthi.

Versus o = o
Union of India through

- Secretary, ; :
Department of Expenditure,

Ministry of Finance, North Block,
¢ New Delhi.

. The Secretary,
Department of Statistics,
e ; Ministry of Planning,

Sardar Patel Bhawan, Sansad Marg,
New Delhi.

e 3. Chief Executive Cfficer,
= - National Samplie Survey Organisation,

.

Ministry of Planning, Sardar Pate] Bhawan, 3
Sansad Marg, New Delhi.

4. The Director, :
Data Processing Division,

National Sample Survey Organisation,
i64, GLT Road, Bara Nagar,
Calcuttqg' -

%By’a\dvocate Shrx QSk lruhna

= I
o . 5




s g
of Planning,

Sh.™M.D: i’.ta&e Sfﬂfﬂahbashrath Ranmtake

Sh Shrmn:ﬁcrn.kar $/=c_3h Anand Bor-zka}
5hr1 Dn&akar Wm‘tS{o Sh. Mahadeo Junghare
Shri C.R. smh S/c Shri P. Shah

Shri D.D. thnda S/0 Sh. ¥.D. Dhinca

Sh. M. Ha_;umdar S/o Sh. A.5. Majumdar

Sh. Shankar Vasmxk S/o Sh. Damduji Yasmil

Sh. Shanlur Dcss S/o Sh. N.C. Dass

Sh. Aszt Saha S/a Late Sh ¥.M. Sahsa

All C/o The Director
Data Processing Division, N.S.5. D.
Ministry of Planning, BLT Read, Eara Hagar,




S/o 91 Thaganran Lnratre
-t-charya S/0 Sh..Dvu Japado Bhattacharya ;
Manik raolcnjﬁar

W/o Sh. Bajai Saxena

‘ Ambulkar 5/0 K, Sukhdec Ambulkar
C/n BPD,’LNSSO e Ministry of Flanning, Ahmadabad

Sh. A.ﬁ.msh? S/c Sh. R.N. Mishra
C/o DPD, Mlnlstr,' of Plann;ng, Biridih

Sh. M.1 . Zutstu S/c Sh. P.N. 2utshi

Sh. a. Dhaudhary S/c Sh. D.D. Chaudhary
Sh. M. Sarkar' 8/0 Sh. J, Sarkar

Sh. S . Roy Q_SID Sh. K.N. Roy

Sh. Md. Shan;udin S/0 Sh. Magbool Husain

..

~All C/o &cf‘t; g
National Slq:.le Survey Drganisation,
Employees h.qciatxon,

H




fﬁff' " Union of Indi:z

VZRSUS

1) Becretary, Department of Expenditure
Ministry of Finance, Norfth Block,

New Delhi,

2. The Secretary, Deptt, of Statistics

Ministry of Planning, X

Sardar Patel Bhawan, Sansad Marg,

New Delhi,

3. Chief Executive Officer
| National Sample Survey Organisation
Ministry of Planning _
Sardar Patel Bhawan,
Sansad Marg,

New Deihi, . -

4. The Director
Data Processing Division
National Sample Survey Organisation,
—d 164, GLT Rocad,
Bara Nagar,

Calcutta, s¢s0. Respondents,

(By Advocate Shri V,S.R, Krishna )

contd,.,.

o




OA 612/99

1. Sh. Pradeep Kﬁmar Kapil S/o Sh, T.XR. Kapil. 1
2. Sh, Balbir Singh 3/o0 Sh, Late, K 2.N. Sharma, ;
¢ ;
3. sh. P.5. Chauhan S/o Sh. K.L. Chauhan,
4, Mrs, Indu Dutta W/o Sh., Rajender Dutta,
5. ° Mrs, Swarn Issar W/o Sh, Rajesh Issar.
i 6. 3h. Krishan Chand Gautam S/o 3h. R.C. Gautam,
7. Sh, Satva Dev Gupta S5/¢c Sh. 3.XK.L. Gupta,
g, Sh. 3.¥, Tripathi S/0 R.C. Tripathi. _
e, Mrs. Shashi Sapra w/o Sh. T.3. Sapra.
10. ¥rs. Favnesh Sharma W/o-3h. P.Lal.
11. Sh, Rzjender Kumar KApoor S/o Late Sh, H.L. Kapoor-,
12, Sh. 5-2ahid Ali S/o Sh. Late J.S. All.
13, sh, Som Nath S5/o0 Sh., H.L. Madan
14, Sk. A.K., Gupta S/o 3h. Late. H.C. Gupta i
- 15. Sh. M.L. Goel 5/0 Sh. R.S. Goel.
16, Sh. ¥.P.3, ¥hli S/c Sh. Inder Singh Xohli,
17. Mrs. Sudesh Anand W/o Sh- Vinay Kumar,
18, Mrs, Uma Kapoor W/o Sh. A, Parsad, 4
19. Mrs, Manorama Bahal W/o Sh. L.K. gahal. -
20, ' Mrs. Meeno Maheshwari W/o Sh. Rajéev Maheshwari,

21+ Mms, Shampa Bhattacharjee W/o Sh. S.K. Bhattarchjee,

.22, Sh, Vinod Kumar S/o Sh. G.R. Dondiyal., -

~,

ys

contd.... ’
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Sh, G. Ravindran S,{g;;;.ate sh. Gopalan,
Sb‘—:js.,ﬂ.héaj 5/0 harn Sh. L.R. Bajai.
8/0-3h. (Late) Nand LaLSa‘mL

=i R T
= =

= ¥ 33. Dhingra sﬁ:’!‘m (Late) . V‘Ibhm Dhim ;

D.4. Anand.

sh. ~Raj Kumar s/o:La‘!:ca Sh. Mani Ram .N

Bhuwamj!unan H/o Sh, A..K Raman.

=7
- ,, — e

Mrs. R.Jayalakshmi - W/0 sh, Rnachandran.

Sh. 3,8. Sukar S/o Sh (Late) B.B.Sarkar.

'lﬁ Cfo Ddti Pme:sltag Centre, .
...:.?539' Deptt. 0%3*:&13!:&:3. :

;;

Hinistzy of Plamﬂ.ag, Hans Bha\un.
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46,

47.

48,

59,
60.
61,
62,
63,
64,
65.

66,

67,

Smt. Usha Sreedharan,P.shreedharan W/b“P.Sreedharan.
‘Smt. Dolly Roy W/o Sh, S.v. Ry,
Smt. Madhuri Gopal Naidu W/c Sh. Gopal “aiAdu.

Sh. Gangadhar Awachitrao Chandankhece S/o 3h, Awachitr-as ¢,
Khede,
Smt. Shri Lata Pal W/o Sh. A, Pajl,

Smt. Uppal Nandi w/o sh, b. wangi,
Sh. Anil Dinkar Raulwar s/5 Sh, Dinkar Raulwar,

Sh. Harish Chandra Natthuji Dudhe S/o 3h, Nattuji Dudhe,

Sh. Dhanraj Lahanuji s/o sh, Lahanuji Dahat,

Sh. Prahlad Rajaram Tambe 5/5 Sh, Raja Ram Tambe,

Sh. Kamaldas Bhiwaji Bansogd £/0 3k, Bhiwaji 2ansod,

Sh. Daulat Bajras Kamble 5/0 3h, 2ajrao Xamhle

Sh. Ghanshvyam Shripad Selw 7

Q
U

(v}
73]

h. Shripac Salwa,

Sh. Prabnakar Udav Dewajkar

93]
o

/2 3h.Jdhav Bewz2ikar,

7

Sh. Vinayak Laxman SBahadure /> 5h, Layman 2ahaduyre,

n

Sh. Jagannath Fadurang Dhams

(D

3/> Sh, Pa“urang Chamde,

P
Sh. Dakram Mohapat Mandeshy:z- S/o Mchpat Nandesnhwar,
Sh. Bhaurao Kisanrao Sonbarse 3/5 3h Kisanrao Sonbarse,
Sh. Ramesh Pusaji Bararatrj 5/5 Sh. Pusaji Baracatre,

Sh. Mansaram Mctiram Nandagaoli 5/0 Mot Ram Nandgaoli,

Sh. Frabhunath Wasudec Khapekar 5/0 Sh, Wasudeo Khavekar.

Sh. Prabhudas Ranchandéra Rangari s/6 sh, Ramchandra Rangari

Sh, Jogeshwar Egtari Shende S/o Sh, Estari Shende, -

Sh, Suresh Yadav Rao Ukey S/o sh. Yadav Rao Jkey,

Ccontd...




69 . Sh, Gauri Shankar Dashrath Ninwae 35/o0 Sh, Dashrath Niwae.
70. Sh., Kailash Maroti Meshram S/o Sh, Maroti Meshram.
71. Sh. Manik Dashrath Ramteks S/o Sh, Cashrath Ramteke,

72. Sh. Bhoraj Nathuji Hatmode S/o Sh. A. Nathuji Hatmode,

All C/o Data Processing Pivicion

N.S.5.0, Ministry of Plenning, Nagpur,

73. Sh. Raj Kishor= Przsad S/o Sh, Rhubaneshwar Prasad.
74, Sh. Amar Kumer Sinhz2 £/0 Sh, Tribhuwan Parasad.

75. Sh. Alok Kumar Gupta S/c Sh. Tulsi Parsanha Gurta.
76. Sh. Naszem Ahemad 3/o Sh. Md., Zainul Abedin,

77. Zh. Ram Chander Koeri S/c Late Sh. Teo Chandéra Keceri,

78. Sh. Ranieet Banerjs~ 5/5 Late 3h. Anil Kumar 3aner jee. )
7S. Sh. Ram Krishna 3cse 3/0 La= 3h. Pime) Xrisrna 3ose,
“80. “d. 3Suliman 5/c Late 3h. Fanchu Mian,
All Z/o Data Processing Tivision
¥,2.5.7, Ministrv of Plarnning,
Giricdih, , «s..Petitioner/apciicants.:
By Ajvacate'nrs.Shyamla Pappu,Sr.Counse]l with Sh,pramod
Rumzr & Sh,R.,Krishnamurthi)
, Versus
Union of India -
1. Secretary
Department of éxpenditure ) )
Ministry of Finance, North Block, d

New Delhi,

~—
s
N

contd.,.
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8,

+

J

78

7
/

Secretary

Department of Statistics
Mihistry-of Planning,
Sardar Patel Bhawna,
3ansad Marg,

Chief Executive Officer,
National Sample Survey Organisation
Ministryof Planning,

Sardar Patel Bhawn,

Sansac Marg, New Celhi,

The Director

Tata Frocessing Division

Na*ional Sample Surv=v Orgenisatlion
Ministrv of Planninc,

GLT RCad, Bara Nagar,

ZCalzutta,

(By Advocate Shri V,S.R. Kgishna )

ess o RESDONCEENES.,

contd....
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oo,
1).
12,
13,
14,

15,
16.
17,
18,

Sh, Om Prakash S/o Sh, Shiv Charan Dass,

Sh. R.L. Dhingra S/o Sh. Bisakh Ram Phingra.

Sh, B,L, Téneja S/o Sﬁ. (r,ate) Sawai Ram R Tane ja,
Mrs, Kusur Lata Mathur W/o Sh. R.B.Mathur,

#Rs. Jyoti Parkash B/o Sh. Bhim Sen,

Mrs, Kanchan Talwar W/o Sh, M. Talwar,

Sh, P.R. Agnihotri S/o Late Sh, H.E. Agngphotri
Ah. ¥.<. Popli S/o Late Sh. R.M. Popli

>

Sh, I.R, Chawla S/0 Sh, Sardari Chavla
All C/o Data Processing Centre,

N.3.5.0. Deptt, of Statistics,
Ministry of Planning, Hansu'Bhawan.

New Nelhi, 110002,

Sh. R.,N. Patil S/o Sh. N, Patil.

Sh. R.M. Bagade 8/0 Sh, M., Bagade,

Smt. G.G. Gajbhe W/o Sh. G. Gajbhe,

Sh. S.KR, Paul S/0 Sh, K, Paul.

Sh. S.S. Mukher jez S/o Sh, S.K. Mukherjee,
smt. R. Bhattacharya W/o Sh. H, Bhattacharya. -
Sh, P,P, Meshram 8/0 Sh, P. geshram.

Sh, D.A, Shambharkar S/o0 Sh, A. Shambharkar,

~ Sh, P.D. Bhagat S/o Sh. D, Bhagat.

contd...




mmt V. Gajbh.lya 8/0 Sh.v. Gajbhiye (Rov posted
s ,s. Hazhm ' 8/e Late Sh, S, Meshram

tfinclo Déta ‘féocessing Division, -
¥.8.8.0., Ministry of Planning,

HMiss Anima Bigwas D/o Sh. Umapati Biswas

B4. Miss Shantd Gipta D/o Sh. Ananth Nath Gupta

25,  Sh. Mangal Kumar'S/o Sh.(Late) Beni Pandit,

All C/o Data Procsssing Division,

H.5.8.0., Ministry of Planning,

(By Advocate Mrs,Shyamla Pappu Sr.Counsel with Sh.Pramod

S rishnamurthi)
Kumar & Sh,R.K Vgrsus

Uniron of India

1. Secretary
Deptt. of Expenditure
Mipistry of Fipance, Rorth Block
Eaw Ds8lhi,

contd....
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-

z‘fs Sh, Ashim Chatterges S/o Late Sh, Bibhuti Bhushan Chatterjae
ix

ﬁG. Sh, Bhim Singh S/0 Sh. Durga Pd. Hari jan ‘ (NSSO Ahemadabad)
a3 2w NN Shas tna S\o: = \ode \-roa Vrorod Svorra

Giridin, o..PetitionerfAppkicants,

{
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2.‘2?;3 Secretary
- peptt. of Statistics,
iHinitgry of Planning
é;rdar Pstel Bhawan,
Sansad Marg, New Delhi,

3. Chief Executive Officer
Kational Sample Survey Organisation
Ministry of Planning,
§Sardar P#el Bhawan,

| Sansad Marg, New Delhi.

4 .|The Director

:Data Processing Division

‘Rational Sample Survey Oraganisation
Ministry of Planning »
GLT =0ad, Bara‘Nagar,

_Calcutta.

(By advocat= Shri Vv,S5,R, Krishna )

.+ Respondients

contd...
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OA 614/99
1. Sh. K.K. Patnev-'S/o Late Sh, Jassu Rap
2. Mrs. Krishna Kumari W/o Late Sh, Amar Nath

3, Ms. Mamta Chowdhury D/o Late Sh., S.3engupta

4. Sh. P.M. Kiurian S/o Late 3h, CThacko Mathew

5. Sh. Ashit Ranjén Guha S/o Late Sh, Jadunath Guhsz

6. Nikhil chnndra Chat=rjee S/o Lat=2 3h, Kashi MNat™ Thaterjee
7. Sh. 3ume¥hal Das 3/c Late Sukhendrz Tha Ta=as

8. ) 3h. Sudhznsn Ranjar 3enguta 3/o0 Laz=s Sh. Jog=nfsr Th.Sengup-:
9. Sh, XKali Pada 5ahz 3/ Late 3h, 3ésaﬁ*a K.3aha

10. Sh. 3atva Ranian Xaivilal 3/o Late 3h. 3ushil :Hu=ar aivilal
11.  Sh. Ajit Mohan ThoukeibezhS/o La e 3%, Manohar Thoudhary

12. 3h. Hari Praséé Bansrjee S/o Lats Catinendra 3annerijee

13, Sh. Kalachand Mukher jee

14, Sh, Pawan Kumer 35/o0 3h.

5/0 Late Ketaii ZThand “ukher jee

3atnarain

all c/o General Secr=tary

National Sample 3urv

Q]

mploy=2es Jrganisaticn

Hans Bhawan+II, ,New Delhi.2,

...Pezitdoners/
Aprlicants,

(By Advocate Mrs.Shyamla Pappu,Sr.Counsel with
Sh.pramod Kumar & Sh.R.Krishnamurthi )

Union of India

Versus

1., Secretary, Deptt. of Expenditure

Ministry of Finance, North Block,

New Delhi.

contd...
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2. The Secretary.

Department of Btatistics

Ministry of Planning, sardar Fatel Bhawan,

sansad Marg, New Delhi.

3. Chief Executive Officer

National Sample Survey Organisaticn

Ministry of Planning,
sardar Patel Bhawan,

Ssansad Marg, tew Delhi.

4, The Director

Data Froceséing Civision

Nati:nal Sampls Survay Crgoanisati

Calgutta . ......2espon%ents,

(By Advocate Shri V.S.R. Krishna ).

contd,...




OA 615/99

SH S
sh. Sen Gupta ~./o Sh.(Late) L.M.Sengupta
Mré. Sarla Vaid w/o Late Sh, S.P. Vaid
Hrs.KiK.Girdhar W/o Sh. Prabhu Dayal Girdhar
Mrs. Raj Mallick W/o Sh. 0.K. Mallick
Ms. P.Sengupta D/o La‘e Sh. Satybrata Dasgupta
Ms. Chhava Dutta D/o Late Sh. K.M.Ghosh

Ms. Pronati Dutta D/o Late Sh.R.R. Ghose

ML, R.N. Katyal S/o Late Sh, Th. G.2. Katval

Sh. A.3. Roy Choudhary 5 /0 \ake Swn. Guwid? Rca Sheudnentc

BTN TRATE
i10. Mrs. Karuna Mi‘ra B/o Sw. \=0¢ Romned Crowdet ,

RS 27E Sk lan o w R RENERNT o1 MRS AR TP 08

- 1. Mr. Yasin Ansari-S/o Shn-\pie. Pamenu Tiiem

EwrE

] 19. Mrs. Dipti Sen Gupta W/o S \ede ‘wawai leb Sew G

13. Mrs, Aparanz Fauzdar W/o Sw ™M K~Fcu-k7&dﬂ-77-

14, Mrs. Namitz Sarkar W/o Swn \ale Howitn Corrdien SRanR

1. . }
15, Mrs. Reba Gurta B/0 S\wn-lade -5"‘%’9 Prased Sem
B 16. Sh. Sasanka Sen S/o Late Sh, Swandra Kumar Sen

. -:} - 17. Gour Ch, Anon S/o Late Sh. Sadhan Ch. AAwon
”‘ '\'{; 18. Sh. Chanch( Kumar Chathaha "§5/0 Late Sh. Sushil Kumar Chaltya
] ’ 19~ sh. Anil Kumar 3/0 Sh. Radha Ballabh Xundu
‘ . . ! 2%, Sh., Haridas Ganguly S/o Lae Sh. Satydncra Kumar Ganguly
L 2], Sh. Himangshu Kumar Ghoseh S/o Sh.(Late) Girindra Kumar Ghosh
- ' 2 {.. Sh. Subal Thandra Maity S/o La‘e Sh. Rashal Ch. Maity

23}, Sh, Bhols A Mo kheriee S/o0 Late Sh, Krish;a Ch. Kukherjee ___
A - :

contd.,..




SF;EF' Sh. Amal Kumar Sen S/o Late Jayanta Kumar Sen- ..Petitiorer/
" sn Giwiahan chaltenfee S\o So. O Cradlenfee. Applicams,

- Q5°

L.ﬂg._hll c/o Secretary.,

e

: Rational Sample Survey Organisation,
k

-+ Ewmployees Association,
’ . Hans Bhawan-II,

New Delhi 02 .

(By advocate Mrs.S\'\xyamla papou, Sr.Counsel with
Sh.pramod Kumar & Sh.R.Krishnamurthi )

Vversus

% Lk Union of INdia

COtMTeee . Ll

1. Secretary,

Deptt. of Expenciture,

Ministrv of Finance, v¥orth 317ozK,

New Delhi,

2. The Secretavr,

” T A
RIS iR R T PP

Department of Statistics
Ministry of Planning, 3ardar rFatel Bhawan,

Sansad Marg, Yew Delhi.?2

3. Chief Executive Officer
) National Sample Survey Organisation,

: S Ministry of Palanning, Sardar Fatel Bhawan,

; ) %?" Sansad Marg, New Delhi.2.

HdL

®

éﬁk The Director

[IRTEE S b sia g

Data Processing Division,

|

|

|

t - Naticnal Sample Survey Organisatin,
: Ministry of Planning,

5. GLT Road, Bara Nagar, -alcutta,

ff o Caloveta, - . ..Respondent,

e
I
‘
.l

AR - (By Advocate Shri V.S, R, Krishna )
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OA 616/9S

Ms, Aloka Dut-a D/o Late Sh,.-5.C. Ghose

1.
2.

3.

15,

16,

B IR e Tt Sy e—eu- AN YT ’;wiﬂvf’évmﬁf}\

“r T : : SR T

-l7-

Ms, Kamlesh Katiy=zl D/o Late Sh. C.L. Sharma

Sh. A.C. Bhar S/o Late Sh, P.Z. Bhar.

All C/o Tata Processing Centre,

N.5

-5.0, Ministrv of Planning,

Hans Bhawzn, Mew Delhi.,’.

Mrs. Pushpa 3iswas W/0 3h. Rradip Kumar 3iswas

Mr, Mihir Kunar 3arkar 53/0wSh, Xrishna frasanna Sarkar,

Mrs. Kusum Kali Biswas W/o Late Bikash Chandra Biswas,

Mr

Mr.

Mr.
Hr,
Mr,
Mr.
Mr,
Mr,
Mr,

Mr,

Ashis Kumar Das S/o 3h, Sadananda Dax.

Uttam Das S/o Sh. (La-=) “‘cnotosh Thandra Das.
Monojay Ghanti S/o0 Lat= Bepin Behari Ghanti,

Dibyendu Kumar Ghoshal 5/0 Late Heramb Ch. Ghoshal,
Sushen Chandra Das 3/0 ﬁate Krishna Pada Das,

Amal Kumar Mukher jee S/o Late Jitendra Nath Mukher jee,
Dinesh Chandra Dalal S/o Late Chamdra Mohan Dalal,
Pramathes Roy s}é La-e Rajen Roy,

Suvpriya Gupta S/o Late Sh, 3amindra Krishna Gupta.

Manish Chaudhary S/c Late Hartbhajan Chaudhuri

—

COntd° L :‘.

-




04§ A LTI 2]

e Lo

. ottt 1t

5 e T SR Wi 4 T

J—

18.
19.
20.

21.
22,

23.

28.
25,

27.
28.
"9,
30,

31,

f Z 32,

33.

34.

37.

38.

40.
41,

42,

(By Advocate Mrs.Shyamla Pappu, Sr.Counsel with
Shri pramod Kumar & Sh.R,Krishnamurthi )

26.

Ms.

Mrs.

Mr,

Mr.

MIC.

Mr.

Mr.,

Mrs,

Mr.s Ratna Khan W/o Late Sailendra Nath Khan.

Mr.
Mr.,

»r,

Mrs,

Mr.

?.A. "

Mr
R

Ar,

Mr.

Mr,

Mr,

Mrs. Bela Dutta W/o Late

Mr,
Mr.
Mr,
Mr.,

“Ar,

~18-

Geeta Ghosh D/o Late Mahendra Ch. Ghosh,
sabjitri Ded Ww/o Sh, Chitta R. Del.

Tarak Ch. Dutta. S/0 Late Bisnucharan Dutta.

Nripendra Mchan Basu 5/o Latz Ramani Mohan Basu,.

Anutosh chakraborty S/o Late Gopal Chancra Chakarbor-y.,

Keshab Thandra Biswas S/o Late Phanindra Nath Biswas,

mimir Baran Paul S/0 Mail Krishna Paul,.
Tapate Chakarborty W/o Sh. Amal Kumar Chakarbor:y
Santosh Qoy S/o Late Jaytandra Lal foy.

cartha ~arathi 3hattacharjec S/o Amulya Xumar Bha-tacharj

Synil Kumar Ghosh 5/c Late Naravan Zh. Ghosh,

chinu 3hat-acharyes W/o Late Sh, 2upesh Ch. 3hat:a:narye&

Sandiran Rav 3/0 La-2 Rajencra Chandra Rov.

~hitta Ranian Xun“u 5/5 Lat2 3h, Chaitanva Zharar Xundu.
3ital Paul 5/0 Late Sh. Sashi Kanta Taul.
5/0 Late

Sunil Kumar Roy 3h. Battkrishna Rov,

'Y

2imal Das Gupta S/o Late Nila Ram Das Gupta.

niraj Kumar Basu 3/0 34rendra Nath 3asu,

Ram —handra Das S/o Lat2 Purna ~handra Das.

Sh. B Suchir Dutta.

Dibakar Pal S/o Sh. Sishnu Pada Pal.

JiS;n Kishore Dev S/oLate Sh. Jatindra Lal Dev.
Ranjit Kumar Mandal 5/o Date Tulsi Ch., Mandal,
Bi jon Lal Ghosh S/c Lates Sh. Girija Nath Ghosh.

Sakti Ranjan Mukhopa@hyay S/o Late Sh- Santi Ranjan

All C/o Data Processing Deivision, W.5.5.0.,

Ministry of Planning, Calcutta. - S

bﬁ
‘ E
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VERSUS
Union of India

Secretary, Deptt. of Expenditure
Ministryf of Finance, North Block,

N ew Delhi,

. ' The Secretary, N
Department of Statistics,
Ministry of Planning, Sardar Patel Bhawan,

G Sansgsad Marg, New Delhi,

. | 3. Chief Exscutive Officer

National Sample Survey Orgznisation
Ministry of Flanning ,

Sarder Fatel BRhawan, ZanssZ Marg,

New Delhi,

4, The Director

Data Frocessing Diwvicion

Natinnal - Samnle Survev Crgznisation
Ministry of Flanning, .

— ¥ GLT Road, Bara Nagar,

(By Adwcate Shri v,S.R, Krishna )

V7

contd, .,
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BRri Md, ALl Asgar Mandal S/0

Sh, Kuldeep Sharma S5/ O Shri G.K.Sharma

Sh, Arvind Cairae S/0 Late Shri M.P.Cairae

Sh, H.C. Mehra 5/0 Late Sh., Chaina Ram

Sh. M.C.Sharma 5/0 Shri Vasudeos Sharma

Sh. S. 3hattacharya S/Oﬁ;ate Sh. H.Bhattacharva

All C/ O Data Processing Centre,
National Sample Sarvey Organisation
Department of Statistics,

Ministry of Planning,

Hans Bhawan 11,

New Delhi-11008 2

Sh. Ishaque Mbndal

Sh. Pradip Choudhary S/0 Shri Sita Ram Choudhary
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- gubhash Chardra Rov S/o Sh. Bijay Krishna Roy

Jyoti Ghosh S/o Late Sh. Narendra Nath Ghcsh

sh. Jagbandhu Chat-oraj 3/0 La-e Sh. Chittz Rarian Chattoraj

\o.

\{. Sh. gumaresh Das S/o Late sh. Dinesh Chandra Das/

. Sh. Subrata ROY 5/0 5ri Cwipencra Faravan RoYy

V3. Sh. Samir Kumat ~nmaudhary S/O‘Prafulla'Ch. cwoudhary
\-\&'. sh. Ashok XKumar 30s2 3/0 Latz Amal “han“er 20s2

\s. Sh. Kamal Xumar Dat=s s/o T,ate “hintamani Tutt3

) A6 sh. suddhdev Paul /o Surva varavan Faul
) 7. Sh. Susanta Dutta s5/0
i . ’
—~’ \2 sh. 3hvamalesh C™. 31sW3s 3/0
\q. -Sh. Ashaok .Kuma: Guima Majunc sl 3/2 gWionibrushc™ 3un:= ‘-'.aj'..Adé::_.ﬂ
X sh. HMalov Kumar fazh 3/0 Latz a“hshwvar ‘lat’
_ DY . sh. Arpan “ajumdazt  5/0 Sh. Iukimal fanti laiamder
{ 93. Shz vanju Das 2 Ww/in Tipak Tas
i’; N 213. 3h, Daval Xumar Gmash S/2 sh. lanzi Lal Shzs”
i .
é D\. Sh, Santanu Tara“ar 5/c “atz 3nh. Susnil vr, TzTatel
g ) - .
;t . DS 5h. Gocal Zhandra Rara s/o0 La%e Thizzsnfra 2ta Tana |

Sukwnar Das S/c Lat: Haranhan Das

iRt
wn
o

. 7. Smt .Aparna Bhaumix W/o 3ri Anedi Zheumik -
58  smt. Kakali Dev ¥/c Pradip Kr. Dev ’ -
29. Sh. Soumendra Kumnar ''ohanty s/o Ungraji iohantny

.30. 3h. Panchkari Das S/o Lat= Sh. vancla Tas

+
JRpvs tovel

3\. Sh. Soumen Goswan: 5/0 L& Sh. Mani Gopal Goswani

), Mr. Prasanta Bose S/o Lata Tara Kanto Bose

a3, 5m= . Uma Chat cpachvay W/o 3h. Amitabh2 Chat+topachvay

j ¢ 2. 3mt., Shobha Chattopadhvay W/o Tr. Ashok Chatzopadhyay

it | ) i

4 !

i -\ < smt. Lily De W/c Dr. R Prabir Kumar De

. 1 . ’ —_— N

¥ Y77 e : .
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snigdha BambLt

pPrabir Bose s/o Late sh, Pnamatha Nath Bose

Sh,
Sh.
Sh.
Sh.
Sh.
Sh.
Bs.
Sh.
Sh.

sh.

Sh.
Sh.
Sh.

Sh.

Am™m
Sh.t

Sh.
sh,

sh.

PR

pradpp Kumar Deb s/o Lat Sh. Nepal-Ch. Deb

cauresh Basu S/o Late Sambhuna:h Basu

Kabindra Nath Das s/o Sh. Haripada Das

Gautam Mitra S/o Late Arun shandra Mitra

Bishwarup Basu Mallick S/o Ajit Basu Mallaick

Dipak Das s/ Nagendra Nath Das

siehismata 3iswas Ww/o Dr. Kuntzal Biswas

Ashok KuUmar Chatter jee 3/0 Laze Ajit ~hatt=riee

Utpzl Datta 5/0 3h. stancaculal Tutta

Marinal Kanti NMandi 3/0 3ri Mzizvunisva Wandi

Alck Kuar Zhakarboroy S/c 3h. 2iit Kuﬁar':hakarbor*y
Arunava Tutta S/o Sri 3uthir =I. Duttz

shekhar Ganguly 3%0 Late Satis~ th. Ganculw

Janaranjan Haldar S/c Late Jitzn Xumas “taldar
Suchanshu Ghosh 3/c “arendra »z=h Ghosh

Ravi Shankar Mishre 5/~ 5ri Srnzshi 3nhusan ishra
subrata Rhattacharya S/s 3ri Jiténdra MNath 3hattachary
Sujoy Kumar Halcar 3/c Lates 3zroj fumarl “alfar
Samir Kumar mO¥dal 3/o Sri Go=indo Lal »onceal
Tapan Xumar MNag 5/0 Late Suren”ra Math Yag
Gautam Prasad Ghosh 3/c Late ~anesn Chardra Ghcsh
Subir Xr. Sarkar S/o Late pPramatha MNath Sarkar
Dgg gupta S/o Late Prafulla Kumar Dasgurta

Thur jati Gupta s/o Late Ashok Kr. Gupta

Anup “Hatter jee S/0 Sri Arur ¥umar Chatéer}ee

Vinayak R. Mahatpure S/o Ramram G. Mahatpure

contd...
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Sh. Debdshish Choudhury S/o Late Sh, Hari Bhajan Choudhury

SS‘ Sh. Sudhakar Pal S/o Sh. Bishnupada Fal

4:56. Sh, Dilip Kumar Tebnath S/o Late Sh. i;adha Goinda Deb;lath

©7. Sh. Fromode Roy Chakarborty S/o Rakesh Chandra Roy® Chakrborty
fgil Smt. Santa Raha W/o Asit Baran ﬁaha

gq. Sh. Dipankar Roy S/c Sh. Anildendu Roy

‘np Smt. Bandana Hazra W/o Mr, 4.N. Hazara

s Daskkaih Sodo o Sham plerkas

All c/o Data Frocessing Tentre

N,5.5.0. Minis ry of Planning Calcutta.

12. - Sh. Pulak Kumzr Char S/o Late 3h. Sudhanshu Maravan Thar
) - C/0 Giricdih 7ffize

Y. 5h. Frzkash . 3apat 3/c Maha“errac R..7apat
PAYY Sh. Shwvam Suncder 2., Lakhote S/o Ram Frasas D._Lakhote
NS Sh .Chanderkant G. Thakur 3/c Gaijananrac V. Thakur

6. Sh., Shrikrisan K. Rathi S/o Kanhaiva Lal Zathji
. Sh. Isnwar N. Zade 3/0 Maravanrac Zade

all 7 /o Tata Processing Zentre

N.S5.5.0, Ministry of Planning,

Nagpur. «...Fetitioner/Applicants.

(By Advocate Mrs,.Shyamla Pappu.Sr.Counsel with Shri
Pramod Kumzsr and Sh.R,Krishnamurthi )

Union of India a

1, Secretary, Depatt. of Expenditure
Ministrv of Pinance, North Block

. ¥ew Delhni.
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The Secretary,

Deptt. of Statistics,
Ministry of Planning,
Sardar Patel Bhawan,

.Sansad Marg, New Delhi,

Chief Executive Officer

National Sample Survey Organisation

Ministry of Planning,

Sardar Pa+el Bhawan, Sansad Marg,

New Delhii

é " -_—
E 4. The Pirsctor
4 Data Processing Divisior
National Sample Survev Organisation
3 Ministry of Planning,
¥
b GLT Road, Bara Nagar,
- Calcutta. .
. (By Adwvocate Shri V,S.&x, Krishna )
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The applicants 1in the aforesaid eight Original
Appl&cations are aggrieved by the action o( the respondents in
rejecting their claim for impiementation/extension of the
benefits of the orders of the Hon’'ble Supreme Court to  them
dated 9.12.1996 in Hari Shamrac Nimje & Ors. Vs. Union of

India & Ors. (Civil Appeal No. 16741/96 arising out of SLP
AY

-(C) No; 18948/95) read with the order dated 25.9.1998 1in

Chandraprakash Madhavrao Dadwa & Ors. Vs. Union of India &
Ors. (Review Petition 2096/95 in Civil Appeal No. 5008/98
arising out of SLP (C) No. 16646 of 1996). According to
them, the orders passed by the Supreme Court in those
petitions have been fiied by others who are similarly plaqed
like them and are wor?ing in the Data Processing Centre under
the Ministry of.Planning, Government of India and holding the
same posts and designations as the present applicants. The
applicants claim that they are entitled to the new pay scales
of Rs. 1600-2660 instead of Rs.1350-2200, Rs.2000-3200 insteed
of Rs.1600-2660 and Rs.2375-35€0 instead of Rs.20060-3200
w.e.f. 1.1.1986 or the date of their promotion whichever 18
later and to be (fitted in the appropriate grades in the

rTedesignated posts.

2. The Apex Court in Hari Shamrao Nimje's case

(supra) allowed the appeal and set aside the Tribunal's order

by order dated 9.12.1996. The respondents were directed to

fit the appellants as Grade'B’ Data Processing Assistant in
. .

the pay scale of Rs.2000-3300 with all further consequent:al

benefits. It was further clarified by order dated 24.10.1997

. that the pay scale will be Rs.2000-3200. Thereafter in

Chandraprakash Madhavrao :Dawda's case (supra), the Hor'ble




appeliiﬁts were - entitled to the designation of

the Data

Processing Assistants Grade-111 ( called earlier as Grade'B’)
in the scale of Rs.1600-266@ with effect from 1.1.1986, the
date when the IVth Pay Commission scales came into force. It
“was furthef held that the apbellants were also entitled to the
scale of Rs.5000-8000 with effect from 1.1.1996 in view of the
Government orders pésséd in connection with the Vth Pay
Commission recommendations. Although the Apex Court had held
in that case that the judgement 1is applicableaonly to those 48
appellants" who were directly recruited as Data Processing
Assistants in the NSSO, Department of Statistics, Ministry of
Planning, Mrs. Shyamla Pappu, iearned Senior Counsel has
submitted that 1in the order passed by the Bon'ble Supreme
Court on 14.5.1999 in Kamlakar & 6}8. vg. Union of India~ &
Ors. (lnterlocufory Application No. 1 in Civil Appezal No.
2182/99, arising out of SIP (C) No. 19257 of 1995) the Apex
Court has also granted to the applicants there the same

directions as given in Chandraprakash Madhavrao Dadwa’s case

(supra). _

3. Another set of applicants whe were working in the
National Sample Survey Organisation (NSSO), Data Processing
Centres at Delhi, Calcutte, Nagpur, Ahmedebad and Giridih, had
filed O.A. 1621/98 which was diéposed of by Tribunal's order
dated 7.1.1999. Noting that the applicants are identically

placed and siﬁalarly gsituated as the appellants were in the

cases -before the Hon'ble Supreme Court referred to‘above. the

0.A. was allowed with a direction to the respondents to place
the applicants in the higher pay scale of Rs.2000-3200¢ and

extended to them this benefit w.e.f. 1.1.1986.

2.
7
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4, Mrs. Shvamls Peppu, learned Sr. counsel for the

apglicants. has contended that the applicants in the aforesaid
eight Original Applications are identically placed as the
appellaﬁts in the cases before the Hon;ble Supreme Court
(supra) and they should, therefore, not be deprived of similar
benefits of being placed in the higher pav scales w.e.T.

1.1.1986 with all consequential benefits, including arrears.

5. We have seen the reply filed by‘the respondents

and heard Shri V.S.R. Krishna, .iearned counsel. A
preliminary objection had been taken by the respondents theat
the Principal Bench has no jurisdiction to entertain these
#applications in the present form as the applicants are working
in different cities in the country. Th;s piea is, however,
rejected having reéard to the Hon'ble Chairmen’'s order -dated
3.172.1999 allowing the transfer petitions$, Another preliminary
objection was that the application is belated and hit by
;imitation under Section 21 of the Administrative Tribunals
Act, 1985. Mrs. Shyvamla Pappu, jearned Sr. Counsel, has, on
the other hand, submitteg that the question of limitaticn does
not arise as what the applicants claim in these cases is the
extension of benefit of the orders of the Hon'ble Supreme
Court in similar cases. She has relied on Amrit lal Vs.
Collector, CEC (Revenue)h(AIR 1975 SC 538) and K.I. Shephard
Vs. Union of India (AIR 1988 SC 688). Having regard to the
facts and circumstances of the case and noting that the
representations made by the applica;ts in 1998'for extending
the benefits _of the aforesaid judgements of the Hon'ble
Supreme Court to the aﬁ;licants have been rejected on various
dates in that year only, we arqﬂof the view that the plea of
limitation hes to be rejectedjvsubject tc what is stated

T

below.
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6. On the merits, the respondents have not rqised any
serious objections. They have stated that the Deparément of
Statistics (DOS) have constituted Alcommittee to examine the
placement of the Electronic Data Processing (EDP) personnel in
Data Processing Division (DPD) _after the judgements deljvered
by the Supreme Court and Tribunal which is expected to submit

its report shortly,but the same is not placed on record. _

7. The main contention of the respondents is that the
applicants in the present eight O.As are not entitled for
extension of the benefits given to other applicants who went
to the Supreme Court in the aforesaid cases as those
Judgements are confined to only those appellants. However, it
is Bot denied that the apprlicants are similarly situated
employees working in various grades in NSSO 1n the Data
Processing Division. -The Tribunal in 0A 1621/98 has alsé held
in similar circﬁmstances that similarly situated employees
need not come to Court for seeking identical benefits which

were earlier granted to their colleagues with which we

respectfully agree.

8. However, it is'relevant.to note that six of these
applications have been filéd in the Tribunal in 1999 and two
in 1998 for claiming benefits of higher pay scales w.&.f.
1.1.1986 based on the judgements of the Supreme Court in
orders dated 9.12.1996 and 25.9.1998. The applicants have
admittedly made representations for extension of the benefits
of the higher pay scales more than =z ;ecade later (see for
esample representations dated 10.7.1998 and 6.11.1998)in O.A.
613/93 which was taken up during the hearing by learned Sr.
- Counsel for the gpplicants. It is also relevant to note that
in the similar cases which were before the Hon'ble éupreme

Court, reliefs were first given only tc 48 appellants before

'e.....-..-.,.....m
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ther and later on extended talthe others who had fiiled the

-

Review applicatio;. In th%??::%; and circumstances of the
ééses. having regard also to the judgement of the Supreme
Court in M.R. Gupta Vs. Union,of‘india (1995(5) Scale 29) in
such matters and the oprovisions of Section 21 of the
Administrative Tribunals Act, 1985, we consider it appropriate
in the interest of jgstice,that the monetary benefits flowing
from the fixation of the applicants in the higher pay scales
“should be granted‘to them only from the date each of the eight
Original Applications has been‘filed before the Tribunal with
notional fixation of pay w.e.f. 1.1.1986 or from the date of
their promotion, whichever is later, with consequential
benefits accordingly.

9. In the result, bavlng regard to the facts and
circumstances of fhe case, the above eight' Original
Applications (0.A.237@/98, O.AT 2372/98, O0.A. 612/99., O.A.
613799, 0.2 614/99, O.A. 615/99, OC.A. 616/99 and O.A.

©€17/99) are allowed with the following directions:

(a) Respondents to review the cases of the aprlicants
and idegtify their new designations and revised pay
scales in the light of the judgements of the Supreme
Court (supra) and place them in the appropriate

revised higher pay scales notionally with effect from

1.1.1986 or from the date of their promotion,whichever.

is later. For‘the reasons given above, the applicants
shall be entitled tc the benefit of the Ahigher pay
scales with effect from the aforesaid date on a

notional basis and be entitled to the benefit of

arrears in the higher pay scales only from the date of

R R TR T o R TSRt
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- filing each of the Original Applications , with

consequential benefits in accordance with law

\ rules;

and

(b) The above action shall be taken within four months

from the date of receipt of a copy of this order.
Parties to bear their own costs.

10. Let a copy of this order be kept in each of

above Original Applications.

MWW ) ]

_(S.P. gm{)' (Smt . Lakshmi Swaminathan)
Member(4) Member(J)

'SRD'
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SATISH CHANgEh) VV} 9\9\

B Private Socretary
Gentral Adrinistrative Tribt
New Delhi
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